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~titled to have facilities for screen-
ing documentary and feature 
films. Und~r norm:l.1 diplomatic 
practice, practically all the impOl-
tant diplomatic and consular 
missions in India have such faci-
litb. 

(b) Yes Sir. Forei~n mlS~JOns 
in India have the freeocm to emT)lov , ' 

local agencies/individuals to screen 
film'i on their behalf on a remunera-
tive basis as a C'lmmercial tramac-
tion. 

If~ howe\Tr, filming ;;1.cilitil's 
or sllch 1"('lll!lIH'ra t iv(~ arran"'Clll ~n ts 

cr I' ::> ~Ilt'ct ndla's in t(~. ests neg:1,ti\Tiv 
In any m,\llnn the governlll':nt ha. 
thl~ neccss::tl ': In·',lll~ to take r('nl'~(' ;al 
action b-lth in r,~lati()n tc the d ipl,,-
matic mis~i():1 COlnc('rncc1 a1lcl su::'\ 
agcncies/indivic\llals, 

EncourageDlent t'> States for 
starting their Own Shipping 

Linf's 

5564. SHRI CHINTA~iA:\l'I 
JENA: Will the Mini~t('r of SHIPP-
ING A~D TRA~SPOR T he pleased 
to lItate : 

(a) whether Gwernment arc 
giving encouragement to the 
States through their plan to start 
their own shipping lines, in view 
of. the fact that a large number of 
prIvate. and foreign shipping 
comp~ll1~s corner a large volume 
of Shlppll1g business ; and 

(b) if so, whether existing state 
owned companies have received 
any assistance frem Central Govern-
ment to improve their Shipping 
Industry ? 

THE ML'l"ISTER OF SHIPPING 
AND TRANSPORT (SHRI VEE-
RENDRA PATIL): (a) Ship 
acquisition is a commercial decision 
to be taken by a shipping company 
whether under the Public Sector 
or a Private Sector. Whenever 
ship acquisition proposals are 

received by Shipping Development 
Fund Committee, they are examined 
on merits takinp' into account the 
viability etc. 'and thereafter the 
S.D.F.C's recommendations are 
examined by Government and 
decisions conveyed. 

(b) The Karnataka Shipping 
Corporation and the Kerala Shipp. 
ing Corporation have been l!ranted 
financial assistance. -

Coach Manufacturing Unit 

556.'), SHRIMATI JAYA~Tr 
PATNATK: Will thl' Minis!pr 
of RAILWAYS be nl(';l.s('c\ to stat(': 

(a) whether Govcrnnv'llt have 
a proposal to set til) C;(lm(~ nl'W rail wa.y 
coach manufactllrin~ units during 
the Sixth Plan Perind 

(b) if so, th(~ tot;t1 I1lIJUl!l'l' of 
such railwav Cf):tdl manal':lc~t.urinL( 
\lni [<; pre p'),ed to Iw sf't up d'lrin~ 
the abo\'(' pial' perioC\ ; 

(c) the name of the plac('s wh('re 
such coach manufacturing units 
ar(' propmed to hl' set up ; and 

(d) the details thcr/"of ? 

THE DEPUn MINISTER 
IN THE MINISTRIES OF 
RAILWAYS AND EDUCATION 
AND SOCIAL WELFARE AND 
IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN). (a) and 
(b) A proposal is undcr,consi. 
deratien for setting up a new 
Railway Coach Manufacturing 
Unit during the 6th Plan. The: 
proposal has been forwarded to the 
Planning Commission for their clear-
ance of the Project. 

(c) and (d) On receipt of the 
Planning CoromissiOll's clearance, 
a Project Report will be p.repared 
tC' include scope, cost locatlOll etc. 
of the proposed new Railway Coach 
Production Unit. 




